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’ ﬁ‘l THE CUSTOMS, EXCISE AND SERVICE TAX
APPELLATE TRIBUNAL, NEW DELHI
PRINCIPAL BENCH, COURT NO. I

Excise Misc. Application No. 944/2009- Ex(BR)
Excise Appeal No. 863 /2007- Ex(BR)

Commissioner of Central Excise Appellants
Lucknow .

Vs.

M/s. Indian Oil Corpn. Respondent
Appearance:

" Shri Sunil Kumar, DR for the Appellants

Shri Abhishek Jaju, Advocate for the Respondent

CORAM:

Hon'ble Mr. Justice R.M.S. Khandeparkar, President
Hon'ble Mr. Rakesh Kumar, Member (Technical)

Date of Hearing/decision : 19.3.2010

MigC ORAL ORDERNO. danf I — ey

Learned DR states that COD clearance has been rejected and he has
placed on record a letter dated 2.4.09 in that regard. Considering the same

the learned DR wants to withdraw the appeal. The appeal is accordingly,
)e—; A § (nbs\( sl

2. The application stands disposed of .

( Justice R.M.S. Khandeparkar )
President

( Rakesh Kumar )
Member(Technical)
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_IN THE CUSTOMS, EXCISE AND SERVICE TAX
APPELLATE TRIBUNAL, NEW DELHI
PRINCIPAL BENCH, COURT NO. I

Excise Appeal No. 863 /2007- Ex(BR)
3

[Arising out of Order-in-Appeal No. 38/Commr/Lucknow/2005-06 dated
28.1.2006 passed by Commissioner, Central Excise, Lucknow]

For approval and signature:
Hon'ble Mr. Justice R.M.S. Khandeparkar, President g}ﬂ/

Hon'ble Mr. Rakesh Kumar, Member (Technical)

1. Whether Press Reporters may be allowed to see : \ﬂ@
the Order for publication as per Rule 27 of the
CESTAT (Procedure) Rules, 19827

2. Whether it should be released under Rule 27 m

of the CESTAT (Procedure) Rules, 1982 for
publication in any authoritative report or not?

3. Whether Their Lordships wish to see the fair }u/ .
copy of the Order?
4. Whether Order is to be circulated to the :

Departmental authorities? \V
Commissioner of Central Excise Appellants
Lucknow
Vs.

M/s. Indian Oil Corpn. Respondent
Appearance:

Shri Sunil Kumar, DR for the Appellants
Shri Abhishek Jaju, Advocate for the Respondent

CORAM:

Hon'ble Mr. Justice R.M.S. Khandeparkar, President
Hon'ble Mr. Rakesh Kumar, Member (Technical)

Date of Hearing/decision : 19.3.2010
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In view of the order passed today, in Misc. Application No. 944/09,

o

( Justice R.M.S. Khandeparkar )
President

the appeal stands withdrawn and disposed of accordingly.

(\\.3 IS !
( Rakesh Kumar )
Member(Technical)
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